in genera] are conscious of the da-
mage that ig being done due to defore-
statlon, indigcriminate felling of trees
and empioyment of greedy contractors,
this problem cannot be fully tackled
by Government measures alone.

T will not be doing justice if I do not
mention this. Some women in Garh-
wal district—I must commend their
example—when the contractors
reached the jungle area to fell the
trees, embraced the trees and they
offered their bodies to be chopped
oft by the hatchet of the greedly con-
tractors %o save their trees, ° This is
a sort of consciousness that is to be
created for our flora and fauna and,
I hope, with the attention that this
Government is now giving to soil ero-
sion angd so0i] conservation and wre-
servation of flora and {fauna, this
problem will be solved in due course.

MR. SPEAKER: Much more atten-
tion is needed now.
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SHRI BIRENDRA SINGH RAO: 1
am thankful to the hon, Minister,.

AN HON. MEMBER: The hen.
Member.

Matters under rule 377

SHRI BIRENDRA SINGH RAO: He
might be a Minjster also some.day,
why bother? 1 am so much used to
sitting there that everybody seems
to be a Minister., It will take me
time to understand that I am on the
Treasury Benches.

I am thankfui to the hon. Member
for the suggestion, All these points
are under the consideration of the Go-
vernment. As I mentioned earlier.
there are various schemes already
under way for soil conservation and
for plantation of trees in the Mima-
layan region. We have also got our
DPAP programme being implemented.
The reclamation of salinez and alkaline
lands is one of the projects.

MR. SPEAKER: Did you say any-
thing about some incentive for the
. plantation of trees? T

SHRI BIRENDRA SING§i RAO:
Incentive will be provided under our
new forest policy, That is under con-
sideration, = That is another ques-
tion. I need not go into details now,
As I said, we are giving all our atten-
tion to this problem, The DPrime
Minister is very much concerned
about the increasing area being eroded
and our hills being denuded. Forest
will received a arger share ¢f the
Budget, T hope, in future. But the
real need is to make the people con-
scious of it by educating them, More
of the chipko type of movement is
necessary in the country.

14.43 hrs,
MATTERS UNDER RULE 377

(i) CRISIs OF DRINKING WATER IN BIHAR

SHRI RAMAVATAR SHASTRI
(Patna): Sir, under Rule 877, Iraise
the foliowing matter of urgent public
importance:—

A serious crisis of drinking water
is feared all over Bihar in the coming
months, Although the summer is yet
to set, in, reports from various parts
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of the States indicate that, in many
areas, wells have either started dry-
ing up or their water level is going
down sharply.

There is little or no water in ponds
lakeg and rivers. The condition, the
tmpact of last years drought was well-
known in advance, but littie was done
to combat the natural calamity.

Supply of drinking water comes in
any relief operation in a famine-hit
State, In Bihar. the situation is more
aiarming. According to official esti-
mates, there are about 25,000 villages
and hamlets which have no source of
drinking water. They depend on the
neighbouring villages.

Judging from the officiai attitude
towards the problem, it would not be
surprising if the situation in the Stale
slips out of contro],

In view of the serious water crisis
in Bihar, I would earnestly request
the Government to make  serious
efforts to tide over the impending
water crisis in the State,

(ii) REPORTED SHORTAGE OF LIFE-SAVING
DRUGS CAUSING HARDSHIP TO PATIENTS

DR. VASANT KUMAR PANDIT
(Rajgarh): Sir, under Rule 377, 1
raise the following matter of urgent
public importance:—

Recently there has been acute shor-
tage of important and life-saving
drugs like ampicillin trihydrate, chlo-
roquin phosphate, streptomycin, iodine
and tetracycline, causing great hard-
ships to patients in public, government
and private hospitals due to handicap
in medical treatment,

The State Chemical and Pharmaceu-
tical Corporation is facing a serious
probiem as imported bulk drugs worth
several crores of rupees have nct been
lifted by the industry.

Due to this, several life.saving
formulations and vita} drugs have
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‘been -withheld affecting treatment of

blood pwessure. T. B, Malaris and
post-operative treatment, It iz also
understood that recent credit squeze
by the banks, the late announcement
of entitlement policy by the Govern-
ment, tightening restrictions on licens-
ing and quality control all over the
world, and various other causes have
led to this serious situation, This has
also led to steep increase in the prices
of vital drugs.

The above situation is alarming.
The Government must immediately
and seriously apply itself to all the
problems confronting the chemical and
pharmaceutical industry and take
immediate steps to make vital and
lifesaving drugs readily available and
at reasonable prices for public utility.
I call upon the Government to inform
the House of the steps taken to re-
lieve the above serious problem,

MR. SPEAKER: Mr. Uttambhai
Patel. Not here. Mr. Shailani.

(iii) RrCPORDED POLICE LATHI CUARGE
ON A PROCESSION OF STUDENTS IN ALi-
GARH ON 17-3-1980.
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